HIGH COURT OF MANIPUR
AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES IN
THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
AUGUST, 2022

HIGH COURT OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

month of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
2831 309 3140 170 12 183 187 23 210 2814 299 3113

Disposal of cases which are
more than 5 years old
during the month

Pendency of cases which

the end of the month

are more than 5 years old at

more than 10 years old
during the month

Disposal of cases which are

Pendency of cases which
are more than 10 years old
at the end of the month

Civil Cril Total

Civil Cril Total

Civil Cril Total

Civil Cril Total

7 0 7

229 19 248

2 0 2

40 30 70

SUBORDINATE COURTS OF MANIPUR

Opening Balance

Institution during the

Disposal during fhe month

Closing balance at the end

month of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
5011 2833 7844 212 102 314 37 145 462 4906 2790 7696

Disposal of cases which are
more than 5 years old
during the month

Pendency of cases which
are more than 5 years old at
the end of the month

Disposal of cases which are
more than 10 years old
during the month

Pendency of cases which
are more than 10 years old
at the end of the month

REGISTRAR (JUDL.)

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
55 13 68 1008 607 1615 7 4 11 180 97 21T
g al9/22
SUPERINTEN T STATEMENT




